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Bnerrising Irrigation pump sets 

*209. SHRI K. A. SW AMY: Will the 
Minister of ENERGY be pleased to 
state: 

(a) whether Government have consi-
dered a programme of energising irri-
gation pump-sets in the country; and 

(b) if so, whether any funds have 
been allotted for encouraging the elec-
trification of irrigation pump-sets? 

THE MINISTER OF ENERGY (SHRI 
A. B. A. GHANI KHAN CHAUDHRY): 
(a) High priority is being extended to 
energisation of pump sets with a view to 
increasing agricultural production. The 
total number of pumpsets/itubewelll 
energised up to the end of Marcb, 1980, 
was nearly 39.50 lakh. An additional 
2.30 lakh pumpsets have been energi-
sed from 1-4-1980 to 31-12-1980. 

(b) The Sixth Five Year Plan (1980-
85) envisages to a total outlay of Rs. 
1,576 crores for rural electrification pro-
gramme, of whiCh the Rural Electrifica-
tion Corporation component is likely to 
be Rs. 880 crares. The main thurst of 
the Plan will be on energisation ot 
pumpaets and 25 lakhs pumpsets in the 
country, are proposed to be energised 
during the Plan. Out of this, energisa-
tion of 16 lakh pumpsets (8 lakhs un-
der REC Normal Programme and an-
other 8 1akhs under SPA Programme 
of REe) will be financed through the 
R'Ural Electrification Corporation and 
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the balance 9 lakh pumpsets with the 
funds which will be provided direct to 
the States for their Normal Develop-
ment Programme. Thus, a major por-
tion of the Plan outlay is proposed te 
be routed to the States through the 
Corporation. 

Recoverable Reserves of Crude Oil 

°210. SHRI SURYA NARAYAN 
SINGH: Will the Minister of PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS be pleased to state: 

(a) whether it is a fact that total re-
coverable reserves of crude oil in the 
country have dwindled from 452 million 
tonnes in 1978 to 360 million tonnes as 
in January, 1980; and 

(b) if so, the details thereof? 

THE l\HNISTER OF ~  

CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): (a) No, Sir. 

(b) Does not arise. 

Broadcast over A.I.R. by State 
Chief Ministers 

*212. SHRT SATISH AGARWAL: 
Will the Minister of INFORMATIOli 
AND BROADCASTING be pleased tt 
state: 

(a) whether Government have deci-
ded that the State Chief Ministers 
would now be able to broadcast over 
the All India Radio; 

(b) whether the procedure that will 
be followed in this regard has beeD 
worlred out; if so, the details thereof; 

(cl whether they would be required 
to give an advance copy of their speech 
prior to broadcast to the AIR for vet-
ting; and 

(d) whether all the Chief Ministers, 
particularly those ruled by Opposltior 
Parties have agreed to the procedure 
evolved and i1 not, their POints 0: 

view? 

THE MINISTER OF INFORMATIOfi 
AND BROADCASTING (SHRl VAS 
ANT SATHE): (a) There has neve'! 
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been allY restriction on broadcasts by 
Chief'Millillters of states over All India 
Radio. 

(b) DG: AIR have reiterated on 31st 
January 1981 theil' earlier instructions 
to AU India Radio stations that Chief 
Ministers are always welcome to broad_ 
cast. 

(c) Yes, Sir. It has been the practice 
of AIR Stations to obtain a copy of the 
script of the VIP's broadcasts in aei-
vance and also record the broadcast in 
advance. 

(d) As this is a matter within the 
competence of the All India Radio, it 
is not necessary to consult State Gov-
ernments. 

Depreciation Formula for State Elec-
tfielty Boards Funds 

'215. SHRI K. T. KOSALR'AM: Will 
the Minister of ENERGY be pleased to 
state: 

(a) the names of States that have 
asked for changing the Central Elec-
tricity Authority's depreciation formula 
in respect of funds for the Electricity 
Boards which was fixed at 3 per cent 
of the fixed assets; 

(b) the reasons that have been ad-
duced for this  demand; and 

(c) the action taken thereon? 

THE MINISTER OF ENERGY (SHRI 
A. B. A. GHANI KHAN CHAUDHA-
RY): (a) to (c). The information is 
being collected and will be laid on the 
Table of the House. 

LOIS of Power on ACCOUnt of Strikes 

"219. SHRIMATl KRISHNA BAHI: 
Will the Minister Of ENERGY be ple-
ned to lay a statement showing: 

(a) what was the total loss of power 
on account of strikes and go-slow dur-
Ing 1977-79; 

(b) what was the total. loss during 
1980; 

(e) are Government contemplating to 
raise reserve en,lneerlng units at na-
tional level to run ~ al and hydel 
units in the event of strike or "a:t>-.low·' 
by engineers and others of a particular 
unit; and 

(d) if so, when? 

THE MINISTER' OF ENERGY (SHRl 
A. B. A. GHANI KHAN ~ 

(a) to (b) It is not possible to assess the 
loss of power on account of strikes and 
go slow. Hence, no exercise has been 
undertaken to assess the same both for 
the period 1977-79 and 1980. The dif-
ficulty is mainly due to the complex 
nature of the equipments and charac-
teristics of the occasional labour dis-
putes which generally affect only part 
of the workers/ staff / engineers of the 
industry. Various alternative strategies 
in the line mentioned by the Hon'ble 
Member are under examination by the 
Government and it is not possible to 
disclose the same at this stage in pub-
lic interest.. 

Talks with Nepal on River Waters 

-220. SHRI S. M. KRISHNA: 

SHRI R. L. BHATIA: 

Will the Minister of ENERGY be 
pleased to state: 

(a) whether during his recent visit 
to Nepal, he held any discussion with 
the Nepalese Government on the mutu-
ally beneficial use of river water, 
hydro-electricity generation, navigation 
and fiood moderation; and 

(b) if so, the outcDllle thereof? 

THE MINISTER: OF ENERGY (SaRI 
A. B. A. GHANI KHAN CHAUDHA-
RY): (a) and (b). Minister for Energy 
visited Kathmandu on 2nd and 3rd Feb. 
ruary, 1981 in connection with ihe faun-
d;ition stone laying ceremony of Devi-
"h!lt Hydro-electric Project. Durinll this 

~ t  the Minister for Energy took tbe 
opportunity to can on the Prime . Mi-
nister of Nepal and the Minister for 
Water Resources ot !lli' MajeBty'S Gov:. 
ernment, Nepai, and ha ~  




